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pleased to refer to the reply given to Unstar-
red Question No. 5070 on 11 August, 1982
regarding 1AS cadre officers in World Bank
and International Agencies and state :

(a) whether the information sought In
parts (a) to (c) of the question referred to
above has since been collected ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. VENKATASUBBAIAH) : (a)and (b).
The information concerning part (c) of
Unstarred Question No. 5070 answered on
11th August, 1982, was laid on the Table of
the Lok Sabha on 22nd February, 19¢3.
The information relating to parts (a) and (b)
of the Question is still being collected nr}d
will be laid on the Table of the House in
fulfilment of the assurance given in that

Question.

Criteria for appointment to the posts of
Additional Secretaries/Special
Secretaries/Secretaries

3821. SHRI ERA ANBARASU : Will
the Minister of HOME AFFAIRS be

pleased to state :

(a) the criteria for appointment of Cen-
tral Secretariat Service officers to the posts
of Additional Secretaries, Special Secre-
taries, Secretaries and equivalent level posts
in Central Government offices ;

(b) how many C.S.S. officers have been
appointed to the said posts in the last five
years in the Central Government offices ;

(c) whether Government have reserved
any number of posts of Additional Secre-
taries, Special Secretaries, Secretaries and
equivalent level posts in the Central Govern-
ment for appointment of CSS officers ;

(d) if so, the details thereof ; and

() if not, the reasons for the same ?

THE MINISTER OF STATE IN THE
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MINISTRY OF HOME AFFAIRS
(SHRI P. VENKATASUBBAIAH) : (a)
Appointments to posts at the level of Addi-
tional Secretaries to the Government of
India and above are made after considering
the names of suitable officers from various
sources. Such appointments are made from
within the organised government services as
well as from outside of them. While no
specific period of service in any grade is
prescribed under any rule, the experience
and performance at different levels in a
person’s previous career is duly taken into
account while making selections for appoint-
ments to these posts.

(b) None.

(c)to (e). Thereis no quota prescribed
for any particular service for these posts.
As such the question of making any reser-
vation for members of C.S.S. or for those of
any other service for such posts does not
arise. However, the names of available
CSS cfficers eligible for appointment to
these rosts are duly considered alongwith
other eligible officers.
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